Alffidavii.io be Furnished by the candidate ulongwith Nomination Paper
Before the Returning Officer
For eleetion (0,000 o(name of the House)
From..2. 6. mgﬂ—l‘\.ubm Cumﬂtuency[ﬂfame af the Constituen. s

Qﬂmw Kumar, MahatsMaugt: rwife of. s Koo, Kumas Mahaseth.

Aged. 5.9 ...yeam, resideu o1, G andhi bazar; warel No LS, 04 Dish -

Election, do hereby solemnly affirm and stale on oath as under-

( strike out whichever is ned spplicable)

(1) 1 am & candidute set up by——F22d.s D T___tnaine of the political party ) / am contesting as an
Independent candidate,

(%) Detalls of PAN and status of filing of Income fax return :

5L Mo, | Mames Permanent The financial year for | Tatal income
Account Number | which the last shown In Income
(PAN) Income-tax return has | Tax Return { in
besn filed Rupess) 1l

'S“Eéﬂmt{ KUMAR Mﬂnﬂggi H ﬂﬂlpﬂmhﬂﬂ -2015- 16| 1870739 -
]!MMNHHHGE% ADPPML2GAGR —2015-16 | 9B 1034 00

a4321l

Dependent 2

[ S I e

(3) The following case(s] is/ are pending against me in which cognizance has been taken by the court:-

5l | Offence Description
M.

(a) | The detalls of cases where the court has faken - )
cognizance, Sections of the Act and description NI
of the offence for which cognizance taken :

(b} | Mame of the court, Cse No. and Date of onder

; N

uking : it

(c) | Details of Appeal (s) / Application(s) for revision _ = =
(if any) filed against the above order(s) M

4. Cases Ju which I have been convicted by a court of luw{other those referred 1o in Form 16):
[(a] | The details of cases, Secilons of the ' il =y S S "]
I
I

| Act and description of the offence for A
1 which convicted : .

{h) | Mame of the Court(s), Case No. snd
Dee(s) of order(s) .

rdit)

—— i

bl



{z), Panishme 't impasce . .
| |

15§ That Tive hes ein below Ue details of | ‘¢ wxsets (movable and i amuvable etc.) of myseli,
tuy ¥pouse and all dupendents:

Nre:

). Assets in joint name indicating the extent of Joint ownership will also have: 1o be given

2,

Name of Bank/ Institution and Branch #re i be given

3. Value of Bonds/Share/Debentures us per the current market
tompanies and as per books in case of nan- listed compunies should be given.

4. Dependent’, here means u persan, substantially dependent on the Income of the candidate.

Ell
Mo,

5. Details including amount s 1o be given separately in respect of each investment)

———i .

In case of deposiuTnvestment, the details including Serial Number, Amount, Date of Deposit, the Scheine,
value in Stock Exehange in respect ot lisued

Drescription

Seif

Spouse

Dependent-1

Dependent-2

Dependent-3

[

{fii}

m

Cash In hend

4411480

C2789s%

YAl

L R

Y

Details of Deposits In Bank FlD
accounts (FDRs, Term Deposits
and all other types of Depasits
Including saving accounts), <, A
Depasits with Financial
Institutions, Non Banking
Financial Companies and -
Cooperative societies and the

amount in each such depesit

(- 183195)

4743583

1386400

12705646

il

™YY

™Nil)

Details of investment in Bonds,
Drebentures/shares and units in

comparies™utual Funds and

others and the amount,

8869300

115339

R

S ERAY

NA

)

Details of investment in NSS, P/ T
Postal Savings, Insurance Policies
and investment in any Financial
Instrument in Post office or ) «,c
Insurance Company and the

amount

S5polls

291584

72419

423566

[ AR

SRR

po————
I =
=

Personal loans/advance given 1o
iny person or entity including
firm, Company, Trust ete, and
| other receivables from debtors
and the amount. f edv am e

3300000

= S7T4L4BE

1863000

Motor Vehicles/Alferafis/
Yachts/Ships (details of Make,
Registration No. etc, Yearof

Purchese and amount

Jewelry, bullion and valuable
thing (give details of weight and

{ value)

'S boga

>249%62

B4 i




|

Tis, | | Caross Total value

Tﬂ,n_',- other assets such..s il et uf’

| {Zlaimafinterest

-

o ﬂ'
{Nete: 1, Pmn-u'ﬂﬁ in Jﬂll!l. ﬂWI'IEJ'Ehl'p indicating the cxtent of joint oumrshu p wili -Isu h.a.w io be indicatd
2 . Eachland or hmldmg or apartment should be: mentioned separately in this formal.)

maﬂauq’ es;ngg Nl

Nm i|~4‘.n |

5.
No

.

| Deseriptions

Self

Spouse

Dependent-1

Dependent-1 rnlpenden;j"i

i

Location(sy -
Survey number(s) -

™~

[aYFEA

14l

INERL! Ny

Avea (Total measurement in
acres) CREFE

Nl

Rl

il

Nl | N

Whether inherited property
{ Yes or HO)

Ml

Ml

NN

RN AURY

Date of pwdu.w. [n cm of self
acquired property -

KRl

Ni Il

Ml

Nl ~n

Cost of Land (in mu: nf
purchase)at the time of
purchase.

| NERY

.NH'I

.rq'.'I!..

N [NARY

Any Investment on the land by
way of development,
construction efe.

Y

MO

IS ARN

RN Nyt

Approximate Current market
welue

Nl

RERY

™l

NEAUI B NERY

(i)

Nos-Agricultural Land
Location(s) :

| Survey number(s)

AERL

Wil

SRl

N Mall

Area (Total measurement in
sq. ft.)

NI

URLR

AN

IR NER|

Whether inherited property
(Yes ar NO)

INENA

IR ERY

INERY!

ER L IR

" | Date of purchase in case of self

acquired property

Ny

A

AR

IRUEE AN I SAR A

Cost of Land (in case of
purchase) a1 the time of
purchase

432061y

1653528

A ELA

INER IR NN

Any [nvestment on the land by
way of development,
construction elg,

N

MY

SR

STLTE AL

Approximdte Currerk :m:rl:et

valoe

INERIE

REEY

AR EERY

NH Maly

(iif)

tmummm&' -

Louunr{sj .
-Survey number(s)

IR

VAL

il

MH_# M]H'

Built up Area (Total -

mesasurement in sq. fi.)

)

il

VA

INaN

Nﬂ} ]

-

3



13

v ther inherited ! ' H
Ml N G U T PR P
T U‘fp‘l.lmh f f v L]
N TR T - | e -
' fﬁlurp;'upul;ttyiiqm?of ; | hl ]
o rechase) at the time & ! E ==
| prrchase e Ml NTI) = i
| Ay Invesiment on the
: piuperty by way of Nil) N} J} = = .
| development, construction ete.
P | Approxi | '
:._ mpﬂemmm{:unw market ) M l| = = |
(i) Emumaumj_uismludms v o
apariments, [ i -
Ll:lﬂ.l“lul'ﬂsgli F\-'rllj !I ,h)lf ”'
= Survey number(s)
M;_{'I‘ﬂa]m:uunm&:ﬂm NIl H'T"l] = _ _
Built up Area (Total ; g -
in sq. f1.) N!” 1\'!“ =
Whether inherited ! !
il T KT I N
Date
ofpumhﬂnhmufsclf Tk-'lliph J\d ] l! e — —
Cast of property (i f o
purchase)af the time of NYll |esoooo ¥ = =
|_purchaze
I An}'h’i‘nﬂmﬂmﬂwh‘dh’ o — -
way of development, kL L2376 29 e e
construction ete,
Approximate Current market At K= g =
value i
v Gﬂm{;ﬂﬂuinuﬁr inp il .{,é‘aonnn 373 — —
propeny) Advara al- Prepe
vi) | Total ’ i i )
O SerCorratMarket 1 220416 7091154] NIV | NI | N3Y)

(6) [ give herein below the detalls of linbilities/ dues to public financial institutions sand government :-

(Wote: Please give separate details of name of Bank , institution, eatity or individual and smount for each item)

s~
i Mo

Deseription

Self

Spouse(s)

Dependent-1

Dependént-2

Dependent-3 |

|

Loan or dues to Bank/Financial

Institution{s)
Name of Bank or FI S B T
Amount outstanding

Mature of loan

1624866

=2348344

Wil

Kl

Loan or dues to any
individuals! Entity other than
mentioned In (1) above,
MName(s)

Amount outstanding

Mature of loan

r;ls* tooo

S 0000

Nill

N




Grand total of liabilities

() | Gaves gent Dues;
Dlues 10 departments dealing
with govemment
aecoimmodation

| “Dues 1o departments desling
writh supply of water

Dues to departments deali o
with supply of electriclty e

Dues to departments dealing
with supply of

Any other dues

Grand total of all Govt. dues

1894866

(7} Details of profession or occupation:
'.l &If;“"'!!l_l lllllll Y
b.

(B) My educational qualification is as under;

(Give details of highest School / University education with full form of the certificate/ diploma/ degree course)
{Mame of the School /College/ University and the year in which the course was completed.)

(%) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1. | Name of the candidate

Sh./Smt./Fum.
SAMIR KUMAR MAHASETH

2. | Full postal address

(ANDH) BAZar,WARDNe-1S, Pot

State

3. | Number and Name of the consfituency and

36, MADHUBANT

Name of the Political party which set up the
candidats (otherwise writs ‘Independent’)

P e Tk b

(2) Number of cases in which conviction order
passed (other l_l_w_.n those referred to in Form 26)

Disk-
MAD HUB-!..:



fes Tﬂﬁi"ﬁﬁb& u.!'j?'umfmg_;#,.'.zl;p %ﬁhﬁﬁf B HSSholt sy

> -i-:ﬁurb (s} have.takervcognlzancs ™ T f\f””

l"*:-' PAMaF T T T TV e far which last Tl D M
/ incume Tax Retuen filed

{a} Candidate - ; !
.__(b)Spouse: - L .
J{c) Dependens —_ ~— | .. L -
Drerails of Asscts and Lisbilities in ru S e
Description Self Spouse | Dependent-1| Dependent-ll | Dependent-11l |
Moveable _ = =
Asset (Total value)
Immovahle =
M e maa
(i} | Purchase Pricc and ki
Development Costof | - — =
Immovable Propery
{Total Value)
[ii) | Approximate Current '
Market Price of = - = ==
Asset (Total Value)
7 Liabilities — ' — = i =
(i) Government . _ L —
dues (Total)
(i) Loans from Bank,
Finencial Institutions and — -
__| others (Total) =
i. | Highest edueational qualification: M . Comn.

s L N M. Unidvera) Dn.-rbhahga_ - 1980 [p‘ﬂ's‘.ﬂu})

(Give details of School / Uni education with full form of the certificatel diploma/ degree
course) {Mame of the School /College/ University and the year in which the course was completed.}

el _.._-I-.m-u

!
SR -

[_;._

- it el i et = e o

= &

—
~

VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true und correct (o the
best of my knowledge and belicf, no part of it is false and nothing material has been concealed there from. | further

declare that : :
{a) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above;
(b} L my spouse, or my dependents do not have any asset or linbility, other than those mentioned in items 5 and 6

ahove.




Nete: 1 Affidavit snould be fled latest by 3,110 PN o the Tast date of filing nominations, :
2 Affidavit snould be sworn before an wath Commissiuner or Maygistrate of the First Class ur hefisre a Nowry
Public.

3. All columns should be filled up and 1o column to be left blank. If there is no Information o furnisl i respuct ol

&ny item, either “Nil” or “Not spplicable”, as the case may be, should be mentioned
4. The affidavit should be either tvped o written legibly and neatls,



INDIAN INCOME TAX RETURN VERIFICATION FORM Asseagment Year

[Where 10 dnta of the Return of Income in Form TR SAHATL ITR-2 ITR-2A, [TR-3, 201 6_1 T

ITH-4% (SUGAM), ITR-A, ITR-5, ITR-T transmiited cleceromically withoit digital siganture| .
(Please see Rule 12 of the Income-1a Rules, 1961)

ITR-V

FORM

LI RS i |

I e PAN
" SAMIR KUMAR MAHASETH [,a..u.,-;ar.wuzn. ; |
E Fairms M4 which
i M Mame OF Premises/BulldingVillage ke A T
= : Hl':.'I‘]u-urmhu'l L] ok buku —_ITR~1 ]
E E E HOUSE N0 I eleotranically I—
CR - tranamitted
222 | RoadStreetPost Office AreniLoeality
E E 3 BASANT VIHAR COLONY BORING ROAD T LT
EwmE s a1
E =z - T o' iy District State Fin Auddhanr Sumbor
o« o Fatia
E BIHAHK B0 OERAOEI200LT
& Desiguation of A0 {Ward / Cirde) [RANGE-5,PATHA || riginat or Revised | oRiGINAL
E-ffling Acknowledgement Number SA2EIEAT0TS 1116 [ DareiDO-MM-yy¥ Yy 25112016 |
I | Gress Totsl Income _I__I 180729
1| Deductions under Chapier-vVi-A E IisCHH
3| Total lacome ¥ 1700738
‘g a [ Curreni Year loss, if any Ia _u
E é 4| Met Tax Fayable 4 TG
S5 | 5| tnserest Payable 5 3260
=] E & | Total Tax and Interest Payable [ 410224
% = T | Taxes Paid
= # | Advance Tan ] [
E H b | TDS Th B4353
-
- c |TCS _ , Te a
o d | el Assessment Tax Td J25ET0
o L I —
£ | Total Taxes Paid (Ta+Th+ e +7d) Te 410225
== N B -
¥ | Tan Fuyntie (6-7¢) L ¢
9| Belund (Te-G} 9 L]
18| Exempt Income wm I 10400 i
Chibers [ 6iiBdg | 176544

VERIFICATION

1. SAMIR KUMAR MAHASETH son/ daughter of RAJ KUMAR MAHASETH . holding Permacem Acciunt Mumber _ AALERSTR2A
Flunnly declare 10 1he best of my knowledge and belief, the information given in the returm and the schedules thereln which have been rramsmitied

nscally by e wade acknowledgement aumber mentioned above i commect and complete and dhal the Bmount of botal meome and ather particulars
bown therein are inaly siated and are in accordance with the provisions of ihe Income-iax Act, 1961, in respect of income chargeable o meome-tax B
he previous year relevand to the assessment year 201617 1 fsther declare thal | @m making this retsim in niy capacity as
and | am also competesl 1o make thes retarm and verilly o

Sk bere ey ¥
|| = Date  25-11-2006 Plage l:l_hm

Il ihe return has been prepared by & Tax Return Preparer (TRF) give further details as below:
Identificatian Mo, of THRP Mame ol THF

Coumter Signnture of TRP

Far Ofkce Lise Chnly

L. S ‘ddm' ml FF%EI !”
" LAl

Sral and signaiure af

AAZPAMGTEIAD A TSRS IE1 1 MBS A TON FE0A LOANSASE | I T4R00GF ADDECIETF
recenwng officia’

Flease send the duly signed Form TTR-Y @ -Income Tax Department - CPC, Past Bag o - 1, Electronic City Post OTice, Bengalur - 560100,
tharmatakn™, by ORDINARY POST OR SPEED POST ONLY, within 120 days from date of ramsmeiting the data eboctronically. Form ITR-V

| niot be rexived m any other office of the Income-tax Depariment or in any cther manner. The confirmaison el recepl of this Form ITR-Y at
T-CPC wall be sen) i the e-mail addness scadabusinesscentre @gmasl com

[ —— e e

———




O

Cinte of Blrity

1 1
FAE-201T
oA &1 1058

Sihar Lagisiative Courc 315,000 0
Birar Vidvan Sabha 550,400 00
Ealary
Amrapah Banguis P, Lid 530,000 00
Less Frofescnal Tas " 2son.o0
IHCOWE FROM HOUSE PROPERTIES
Aental Incoms g.on
Less inberes] Paxd on Houseng Laan ko
Sastw bank O India P B Br Bering Road
(A M JOTSI41T183) Z21.182.00
_{i! a.d. [
Fotbane alowed
As par it attachad 1]
Leid “Eeimplion -1}
A it shavinl afached s
Lass Broughl fonward shom eem loas adp [ F ]
BCOME FROM QTHER SCLIRCES
mm 20,0001 00 2.412.00
200510 A0, 000100 100
201011 72,000.00 8.042.00
201112 418,000,060 13.548.00
201243 35,0001 50 2.790.00
201314 62000 50 B.0TE.00
[* Maiured and encash)
Inberest recesved on Saving Bank AJS with
Bank of India (4410101 1000224%) &.54000
Bank of IndinBCF Marg (4410101 G0000E8E) 11058800
MG - 20013003
Sl Secretaval [1ORFIERESY) T A0
infares! soorued on Feed Depodd
Cioie Asreon]
BdL 0n.02.13 1,000, B0 56
BOL 25,08, 14 .00, 000 B0
(1= X1 30.06.14 T o o
B 0,00, 14 .00 531 00
B 1882, 14(Tax Sav. 0,000 &0
Bl 06,11 15(Tax Sav. SHOD 0 374 34B00
Inierest on FO 5.8, ADB, Madhubani .101.00
Devedmnd Rpcerved 041580
Less : Examplicon Li's T00M) H0.415 60

449290000

20060 200 0]

0og

ooy

57 104 00

§25,166 00

*Bi 53900

=]

(LR
48,431 00 (1] 7T 8600



Laes : [ladustion |5 80 C
LIC Paid

50RO
T Epoail [Tax Saienty 000018
an 1
w“mldmhﬁl:- 5T.104.00
Rapayemen of Heusing Loan 267,208 00
Eérta Sun Lie 0.0
Lo &
et Taxabia ncorme
Wl Taaabie inooma rounded off 1707300
Hile:
i L
Incoree of R 106, 70000 only
COME
1 Tox as par Spacisl Rals @
Fl Tolal income &4 par Hormal e 1, 71073000
3 Hut Agricultuml intome 108, 70000
4 Tolmi 1,820 43000
& Gross tox on 3 above AT 1200
B Geoss lax on 2 + 2000004 . 87000
7 Hel lax payabie {4-5)
L] Tolal Tax
L] Add
w T & E.Cona [845)
" Tax
w TDE deducied [As per cort.)
&4, TRE 00
Eans, Interest 38,557 o0
3 Hel Tax Y
“ Add | InTLME 23 BNC
% Tetsl Tax Payabie

150 00000

10000 00
LAl




T Amcun
Bhare Caphal in
w-AIr:mp-.Hm Pt Lbd 1.522.500-00
et ibriraianchml Wshar & Trecior Pl Lbd 39,008.00
Archy Brawenes PeiLid. 1,070,000.00
Banquais Fvi Lid 260,700 DO
Eanar Conatrucion Pt Lid 1.000.00 5,230,200 00
Bhucting Undler Consirustian 3,079,000 00
Gold (201313} 115,000 00
mtmhmmmmm;m 1,078,250 00
Lard al 5 B Nagar. Paina (Translar Fes| 1632264 0O
[nissiman Puchans Coia'rear  Ghaeg
DC-OMGE i 600
Elvon L (Maa Ganga) 0080 33,134 00
Eszar Sigak Lid 1000 LEORE XL
5V Filma Lid 10000 20,000 9
Findusian Moo Lid 500 1,326 47
Ind Tetaphons 100 14,800 00
Ind Telmphonas 400 §,860.00
Lahdenars | sisare Lad 4000 210071 .50
Mg 100 1250000
Marcla Ly oo 1833643
BTC. 0o 1 BS000
Aamgrya 00 7.560.00
Tata Metaks 19 440 0o
Tala SoesiLid 50 19,360 47
Handalce Ind Lid. 500 62,184 67
Hotel Leslsvantum Lig © 3 22128 81
indiatuils Financial ey Lid 1] 55 730 00
] 157,031 38
Mudra Lifs ] 34, 11000
Idma Codular Lig T 25, 800 00
_Agcbon guring W vegr [07-08)
Bathbol Lid s00 28,100 00
Cable Compa of inda 1000 207000
' 500 Ta.324.00
Dish TV inia Lig 1000 42,100 00
Infrasructure 0 43,885.32
GMR infrastruct.es 50 127.010.37
Jai Peabash Asna Lid 00 123,000 00
Inagusines 500 2117580
Loy Indusiries 500 21275 00
Fisliarey Comm Lid 100 £3,508.00
Rekance Enargy @ 84,947 50
Rakance indussies Lid 0 270,490 83
Rakancs Power Lid 100 34,505 00
LUrstech Lid 200 SEToo0
Vokas Lid . M2 AT
O Lig ] 8.060 00
Cantral Bark of India (51 B.426.00
Mudra Lifa L. ] ,600.00
India 16 B,5640.00
1w TA000
FG+1 Pubkc lsaua ] 517000
rdia i oo
Motk Wiorld Indrasineciune ¥ . 0.00

1.718,B60.25



T 73008 35
Ingia Bula Real Estats 200 Hp 30
Lmprakasn Ansncaled J00 18481 50
lngfishar 50 100,071 &7
Rmiance Fduslies amn 44 Ag.00
Suzion Enengy 800G 66 61 50
Uniech Lid : T
B0 B G308
m_ kﬁuh::d';h* el 60 92,062 ::
Rahance ""r"“ 217 7,343
_ASEY0n during the vei (1112} e 100 B3 543 50
Addition during he yeer (13:13) 2000 38 4B0 &3
IGIC! Praesial bia D09
Foglgnca Indusings 2R I
Rnace —S1AT04E
mhmq%m {014-18) #4.000.00
Bola Sun Lite {SIF) (201516} 0,000 00
Rekanss ind. Lid. (SIP) (2007-08) 12,000.00
Relancs Ind. Lid. (SIP} (2015-18) $4.000.00
HOFC Tap 200 #0,000.00
HOFC Slandered Lile 90,000 00
Tata indastructurs 34,000 .00 F5.000.00
Amgant Iniereg)
011 72,000.00 34.885.00 10558900
1112 118,000 00 AT.BO5.00 18589500
1213 25000 00 10.450.00 454350 00
1314 B, 000 00 1185000 TIES0 00 01584 00
In Sawingy s win 7
Bank of india BTP Marg [Aic Mo 856) 1.829,877 54
S8 Sacralana i 106,367 56
Bani of Inda, (A Ma 2245} Joint Adc BT 187185110
i Fismd Dieposi Ade with Bank of india
08.02.13% 1.000,000.00
2608 14 1,600.000.00
3058 7d TOGL000 00
DE04. 1 4,083,531.00
15 12 14 Tax Say 50,000 00
G611 15 Tax Sav 50,000.00 8an,082.38 4,783 583 18
In BEF Ateoun waith
mmum.sumnmnm S0, 115 02
SHARE PREMBIM
Amaagui Banequels PviLid. 0.00
Aschi Barewarnies Py Lid 409,000 00 429 00000
Amrapai Haad Beat City (2012.13) 200,000.00
Armeapai Heart Beal Ciy (2013.14) 2,000,000 69
Sangam {2092.13) 100,000 00
Highiech City Devesopers Pl Lid (2014-15) 400000 00
Mhmwmqulmqmmm ooo
Lean o
Amampal Sanequels Pyl Lid, 0000000
Ammpal Resons 241, Lid 00, 00 0 700,000
TOE [Hnd-18) &2 35 .00
LHA]
Fesured Logn
Fale Bark of kda [Boring Rowd) {Housing Lo 1 24 s 00
sstuned Loan
Afpan Pangyar 250,000 00 230,000.00
VLA
_ et Cagsal s
Biesved dumng the Yaar
Gih fom Savin Mahsssts X
Gh o Fay Kumar Mahaseth B0 000, 00 800,000.00
ote: A land &l 1 === Khala Ko

785 403 52

194,858 a0

B3 543 50

20, 800.43

WA e

: has been giied to 5n Sam Kumar Manasen gy
Frs mather M Dsavitrl Matagath Trek aaad dand has bien reps i e

N-md&-&ﬁmmmwmmmhndmmm
Smi Saviin Mahasssn s

Sarmar Humie Mahasaih

”’S:j,f
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TNDIAN INCOME TAX RETURN VERIFICATION FORM l PR BT S

= : : = : :
= ITR-V JWihere the dats of the Beturn of lncome in Form ITR-V (SAHAD, TTR-2, 11 IIJ_J'... ITK-4, 2016‘17
E TIHAS (SULGAM), ITR-4, ITRS, ITR-7 transmitied ebeetranicatly withou digitnd signature] «
Fiease see Rule 12 of the Imcome-tnx Rules, 1962
- : R g SRR 3 T et w2 'FA
Mame FAN
E FIMM‘- MAHASETH I_—-i"“"'m_ -_—J
2y | vauDoorBlock No rame OF Premises/Ruilding/V Hlage Farm . which I:-:l
<& EERD T "Irlulwtiu PR
g E g M electromically -
Rl tramsmitied
2= = | ResdSircetPost Office AreafLoeality i -]
Es g RASANT VIHAR COLONY BORING ROAD taryy Idividiaal
-
FoagE L » =l
e TowaCinyTHsirict Slate Fin Andhanr Sumber
33 L
: ™A
% oAl BIHAR Lt IETAE2652A0
& [ esigntion of AD {Ward / Circle) [RANGE 4 PATNA | | Oviginal or Revised [ oRIGINAL
E-filing Acknowledgement Numb SA2R16BR02S1016 | Dared DI-MA-YY YY) | 25-11-2008 |
1 1 Gross Total Income M| 981034
1| Deduetbons under Chapier-VI-A B I
3 | Tatal Income mES R2 4030
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B e ZOTETOTE

Falher's Mame Mahandra Nath Gupla Assessamaent yaar 20162 T
Date af Birth 18.11, 1958 FAN No ADFFM4TEZE
Stalus ' individual
ADNBEE Flal Mo, 16, Shandi Bhawan. Basant Vihar Calony, Beding Road, Palna-s00001
TAT A
E ¥

Salary Recened fra
Amragali Benguals Pyl Lid. BE0CA.00
Less Tax on Employmen 2000.00 S5E000 D0
INCOME FROM HOUSE PROPERTIES
Fent Racaived ) 0.00
Less | baterest Paid on Housing Loan to Slale Bark of india

Pallipidra Brameh 22116300 20000000

1 F

Interes! received on Saving bank

Al wath UGG Bank, Exin Counter

ol Freser Road Br {20500100001212) J4B4.00
(MICR Mo BO00Z8005)

‘State Bank of India, P_P.Colamy

[Ase Mo JX862260838) IFSC SBIN 2482.00
Dank of India BCF Marg, Patna
(A Mo 4410901100022 44) T2843 00 TBETE 0O
Interast Recaived on Fiked Deposit with
Bank of India
Dt al Daba od

Madurity A Inkerest
151214 151218 50000.00 461800
20815 210820 50000.00 2057.00
220213 220204 900000000 10482800 111500,00

Imgreat an PPF 287500
Less ‘Deduction Lis 10[a! 2875.00 000

R Amoynf Intares|
Wik T2000.00 BO4Z.00
201192 11600000  12189.00
01243 45000.00 4543.00

201314 A2000.00 A0AE. 00 32016.00 2200734 00
Grags Takal incoma TETHE T
LEES: Deduclions under Chaptar Vi &
s 80 C Heausing Lean Repayment 24637400
Max Life £0000.00
Fixed Depeosit (Bank of India) 50000.00
PPF Deposil 4800000
Lic 35847.00
NS Interesi F2E18.00
FITTET A0 150000.00
Lis 80 TTA ; FO000 00
MNal Taxable Incoma .
Say Rs B21030.00
Income Lax labiley H5208.00
Add: Educational Cess 578.00
Less | TOS (Salary) TETE0.00
Less : TOS (Intoresl) 11152.00
Less Advance Tax 0.00
Mal Ampunt Payabie
Add nterest (S 24 AB & C) §8.00
Tolal Tax Payabia

' (Blimami Manasaeh)



ANCORT

BLE, Mahagath
PPF |nkarast
Qher Incoma

Less Wilhdrawats.
Prodessional Tax
Irilefest on H Loan
Gilt 1o
Jiterdra Math Gugpla

2000.00
223163.00

A00000.00

Irc 13 {2014-15) 182730.00
LiCEajaiMar
15 per l331 year)
Rk Mahasedh {Oid-Bakore 2005}

Samir Kumar Mahasath(28.11,11)

581, Paliputra

__ S6A3T.00 11221361.36

15000000
100000.00

2348396.00

Land &l Masirput, Phulsgrisharil

{50% Co-Owmnar J N.Gupta)
Coslof Land (15,03.14) SAZ000 00
Regisiration Exp, 5TATE.00
Land at Sandalpur
Cost of Land [21105.18) 40000 00
Regisiralion Exp. 9403000
Share Capital in
Archi Distriputar Pyl Lig
Share Capilal in
Amrapall Resers Pyt Lid
Saakar Conslruciion Pyl Lid

Gald Caoin 20gms (2010-11)
Gald Coin (201112
Gald {2012-13)

Am ﬂ] Ehrﬁj
N:Eﬁi 7300000 B45E8.00
01112 118000.00 43706 00
2012413 4500000 12865 00
201314 B2000.00 15407 00
I
Caszh &l Bank
I Saving Afc wilh
UCD Bank, Extn, Counler
Bank of India
Stale Bank of india
In Fized Daposil wilh B0 .
Arnoury Injgrast
000000.00 2TaTIT 41
S0000.00 S1G 00
S0000,00 1852 00

In PPF Adg with
Slale Bank of India

LOANS AND ADVANCES

Saskar Construction Pyt LidiLoan)
Gayati Devi [4.3.10)

Archi Bravrigs Pyt Lig

TO:S (2010-11) Returdabile
TOSE [2011-12) Refundable
TOS {2013-14)
Trade City Security Pyt L {02 04.11)
ii

230312 20000000
15.05.12 J00000.00
270712 SO0000.00
3010013 500000.00
15,03.14 1000000.00
Land af Basanl Vihar
Codany [65% Share) BS0000 00
Ado:Regsitalion 105628 00
Exp on Cons(07-08) 82000 00

{in Co-gwrigrship with J N Guplal

SEMUNGIBM (Joing Ale 100000, 00

far House Canst )

Advance for Fial al

30 Saskar Ovchad Gresn, Khagaul, Patng
{Bank Loan)

Ameapall Cath (2015-18)

519475 00

1034050 00

V50000 .00 |

101 2000.00 .
1000.00.

4251% 00
13638000 .
150000.00

10658800
18170600
5704%5.00
§7407.00

179
BAET4G 83
104681.00

1279237 41
0300
BT852.00

T3419.00

T4B60.00
15000000
50000 00

124230.00

2265000
1103485 40
115732 .50

2500000 40

BATE20 00

2000000.00

TODOCDO0 .



Cash in Hand BITHEE 28 -
TOTEL TIETETTrag TOTAL TIETETTT 3

AROUNT

FREF!

Traveling & Conveyance 1198800
Cleaning & Mainbanancs B4ES.00
Salary & £2470,00
Crockarias & Ltencls 548000
Nl Prodil SREF!

AL FREFT TOTAL TEETT—
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